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Indian Conferemce of Socia] Work

638. Shri Wadiwa: Will the Minis-

ter of Social Security be pleased to
state:

(a) the recommendations made by
the Indian Conference of Soctal Work
beld at Bhopal, Madhya Pradesh from
10th to 13th August, 1964 regarding
Scheduled Tribes, Denotified Tribes
and other Backward Classes; and

(b) the reaction o2 Government
thereto?

The Deputy Minister in the Depart-
ment of Social Security (Shrimati M.
Chandrasekhar): (a) The recommen-
dations of the Seminar held at
Bhopal have not yet been received;
the seminar discussed the problems
of the Scheduled and Denotified Tribal
communities. There was no discus-
sion on the problems of “ofher Back-
ward Classes”,

(b) Does not arise.

Wheel Barrows for Scavengers

639, Shri Kajrolkar: Will the Min-
ister of Soclal Becurity be pleased to
state:

(a) whether Government are awifre
of the failure of the scheme of
providing wheel barrows to scanven-
gers for weaning them away from the
evil practice of carrying night-soil as
head loads; and

(b), if so, the steps Government
propose for the proper implementa-
tion of that scheme?

The Deputy Minister in the Minis-
try of Soclal Security (Shrimat
Chandrasekhar): (a) It is not correct
to say that the schefne of providing
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wheel barrows to scavengers for
carrying night-soil has failed. It is
no doubt true that in some of the
areas the scheme lhras not found good
response from the private scaven-
gers, ie, those not employed by
local bodies because largely of the
existence of the scheme of ‘Customary
Rights’. The scheme has been very
popular among the municipal scaven-
gerg and even among private sca-
vengers in & large part of the coun-
try.

(b) In pursuance of the recom-
dations of S nging Conditions
Enquiry Committee, the pattern of
financial assistance to local bodies
was further liberalised in 1981-63.
The Government of India also ap-
pointed (in 1962) an Advisory Com--
mittee to advise on, and assist in,
the mobilisation of efforts for abolish-
ing the practice of carrying night-
soil as head loads and for improving
the living and working conditions of
scavengers,

Staff of Deihi Milk Schems

640. Shri Prakash Vir Shastri: Will
the Minister of Food and Agriculture
be pleased to state:

(a) the number of class IIT and
clasg IV regular staff under various
categories in the Delhi Milk Scheme
who have put in more than three
years’ service and are still tempo-
rary; and

(b) the reasons for not confirming
them?

The lelty Minister in the Minis-
try of Food anq Agriculture (Bhri
Shahnawaz Khan): (a) 298 Class III
staff and 281 Class IV staff.

(b) Under the general orders of the
Government, only 80 per cent of such
temporary posts as have been effec-
tively fillled for over three years can
be converted into permanent ones,
provided the duties assigned to these
posts are of A péermanent mature. It
is not therefore possible to confirm
all the temporary staff. There is also
a time lag between the sanctioning
of the permanent posts in the differ-






